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IN THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 889/2022
(1.A. Nos. 650/2024, 649/2024, 321/2022, 18/2024, 14/2024 & 13/2024)

In the matter of:-

JEETU YADAV ... APPLICANT
VERSUS
UPPCB & ORS. ... RESPONDENT

ACTION TAKEN REPORT ON BEHALF OF DISTRICT MAGISTRATE
MORADABAD, IN COMPLIANCE WITH THE ORDER DATED
20.01.2025 ALONG WITH THE SUPPORTING AFFIDAVIT.

MOST RESPECTFULLY SHOWETH:

1. That the order dated 20.01.2025 passed in OA No. 889/2022 Jeetu Yadav vs.
Uttar Pradesh Pollution Control Board and others pending in Hon'ble National

Green Tribunal, New Delhi is as follows: -

“....3. Learned Additional Advocate General (AAG) appearing for State
of UP has submitted that out of these 24 brick kilns, 22 have
approached the High Court against the action of levy and recovery of
EC and order of status-quo has been passed by High Court in those
writ petitions. She has further submitted that in respect of one brick
kiln, owner has died and second brick kiln has no property for recovery

of EC.
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. 4. So far as District of Moradabad is concerned, action taken report
filed on behalf of District Magistrate, Moradabad is on page 1845
which discloses the status of 71 brick kilns against whom action of
imposition and recovery of EC was initiated and details of writ

petitions filed by them wherein interim orders have been passed.

7. Learned AAG submits that the State has filed the application for
vacating of stay in all the writ petitions wherein interim relief has been
granted by High Court and those applications for vacating the stay are
pending. She has further submitted that now a fresh inspection of brick
kilns that are operating in all four districts will be done, and
compliance status by those brick kilns will be ascertained, and action
will be taken against those which are operating in violation of the
norms. She has prayed for four weeks’ time to file a composite report
in respect of all the four districts disclosing the details of the brick kilns
that are operating in those districts and their compliance status and
action taken against them. Said report will be supported by affidavit of
District Magistrates of all the four districts.

8. L.A. No.649/2024 has been filed by the applicant-M/s. New Star Bricks for
impleadment & 1.A. No. 650/2024 has been filed by the applicant for stay.
Counsel for the applicant is directed to supply copies of the IAs to Counsel
for the State if not already supplied...”

2. In compliance with the order dated 20.01.2025, passed in OA No. 889/2022,
Jeetu Yadav vs. UP Municipal Board and Others—which is currently pending
before the Hon’ble National Green Tribunal, New Declhi—the relevant
authorities have taken all necessary actions in response to the earlier closure
order imposed on 71 brick kilns operating in the Moradabad district. During a

comprehensive and coordinated joint on-site inspection aimed at evaluating



the current status of the measures implemented, detailed instructions were
issued to ensure that a complete report is prepared. This report is intended to
document the recovery of the environmental compensation amount and to
confirm that the closure order against the 71 brick kilns is being strictly
enforced. These efforts reflect a rigorous commitment to upholding
environmental regulations and protecting public health by ensuring that all

prescribed measures are effectively implemented and monitored.

. That the report of investigation conducted by the concerned Sub-District
Magistrates of District-Moradabad in compliance with the order dated
20.01.2025 passed in OA No. 889/2022 Jeetu Yadav vs. UP Pollution Control
Board and others pending in Hon'ble National Green Tribunal, New Delhi, is

as follows: -

A. Report of brick kilns in accordance with letter number 24/CADM-2025
dated 27.01.2025 of the District Magistrate through letter number
802/Steno (SDM-Tha.)/01/2025 dated 31 January, 2025 of the Office of
Sub-Divisional Magistrate/Sub-District Magistrate Thakurdwara
(Moradabad): - (Annexure-1)

S.No Name and Name of the Current update
address of the brick kiln status/accusation
industry owner/
proprietor

M/s Arsh Brick | Mr. Kuldeep During
works village inspection,  the
mirazapur brick kiln was
karimuddin found closed in

compliance with
the closure order.
A writ petition has

been filed by the
kiln owner. The
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statement has
already been
filed. And the writ
petition is
pending

M/s hind brick
works village
mahmoodpur Lal

Md. Hanif

During inspection,
the brick kiln was
found closed in
compliance with the
closure order. A writ
petition has been
filed by the kiln
owner. The statement
has already been
filed. And the writ
petition is pending

M/s Mohammad
Yakub Brick Field
(Varsi Brick
Industry & Kamal
Brick Field)
village Sahabgan;j

Md. Nabi

During inspection,
the brick kiln was
found closed in
compliance with the
closure order. A writ
petition has been
filed by the kiln
owner. The statement
has already been
filed. And the writ
petition is pending

M/s Rizvi Brick
Works  Village
Tikhuti

Md. Bhura

During inspection,
the brick kiln was
found closed in
compliance with the
closure order. A writ
petition has been
filed by the kiln
owner. The statement
has already been
filed. And the writ
petition is pending

M/s Sumitra
Bricks Work
Village Kudesara

Mrs.
Devi

Sumitra

During inspection,
the brick kiln was
found closed in
compliance with the
closure order. A writ
petition has been
filed by the kiln
owner. The statement




has already been
filed. And the writ
petition is pending

6 M/s Tasleem | Mr. Irfan Ahmed | During inspection,
Bricks Works the brick kiln was
(Bharat Brick found closed in
. compliance with the
W(?rks) Village closure order. A writ
Vajidpur Atayan petition has been
filed by the kiln
owner. The statement
has already been
filed. And the writ
petition is pending
7 M/s Zeeshan | Md. Sattar Khan | During  inspection,

Brick Works
(Gaffar Rizwan
Brick Works)

Village Dulhapur
Patti Jat (Tanda
Afzal)

the brick kiln was
found closed in
compliance with the
closure order. A writ
petition has been
filed by the kiln
owner. The statement
has already been
filed. And the writ
petition is pending

B. Report of letter number of brick kilns owner in the work of District
Magistrate 24/CA DM-2025 dated 27.01.2025 through letter number
1896/ST (Kanth)/02/2025 dated 03-02-2025 of the office of Sub-Divisional

Magistrate Kanth, Moradabad: - (Annexure-2)

S.No Name and | Name of the | Current update
address of the | brick kiln owner/ | status/accusation
industry proprietor

1 M/s: Alfoz Brick | Mr. Arif Rana During inspection,
Works Village the brick kiln was

Jamunia Azam Umri
Kalan

found closed in
compliance with the
closure order. A writ
petition has been
filed by the kiln
owner. The statement
has already been
filed. And the writ
petition is pending.
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M/s Al Brick
Udyang Village
Mohammadpur
Bhagwandas

Md. Saeed

During inspection,
the brick kiln was
found closed in
compliance with the
closure order. A writ
petition has been
filed by the kiln
owner. The statement
has already been
filed. And the writ
petition is pending.

M/s: Bharat Brick
Udyog Village
Khatapur

Mr. Tahir

Brick kiln closed
during inspection It
was found closed in
compliance with the
order. A writ petition
has been filed by the
kiln  owner. The
statement has already
been filed. And the
writ  petition s
pending.

M/s: Kisan Brick
Udyog (Malik Brick
Works) Village
Salempur Mustagem

sharif

During

inspection,  the
brick kiln was
found closed 1in
compliance with
the closure order.
The statement has
already been
filed. And the writ
petition 1s
pending

M/s: N.S. Brick
Industry Village
Telipura Near Umri
Kalan

Arif

During

inspection,  the
brick kiln was
found closed in
compliance with
the closure order.
The statement has
already been
filed. And the writ
petition 1s
pending




M/s Naseer Brick | Haji Bhura During

Industry Village inspection, the

Dahra Noorpur Road brick kiln was
found closed in
compliance with
the closure order.
The statement has
already been
filed. And the writ
petition is
pending

M/s Naseer Brick | Gulzaar During

Industry  Village inspection,  the

Telipura Hakkadpur

brick kiln was
found closed 1in
compliance with
the closure order.
The statement has

already been
filed. And the writ
petition is

pending

M/s  Shahpur Brick | Rajveer Singh During
Industry Village inspection, the
Shahpur Abdalwari brick kiln was
found closed in
compliance with
the closure order.
The statement has
already been
filed. And the writ
petition is

pending

M/s: Shama Brick | Mohammed During
Works Village | Shabir and | inspection,  the
Maudha Patti Mohanned brick kiln was
Mohsin found closed in

compliance with
the closure order.
The statement has

already been
filed. And the writ
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petition is
pending
10 M/s: Bright Brick | Md. Naeem During
Works Village Gadhi inspection, the
Salempur brick kiln was
found closed in
compliance with
the closure order.
The statement has
already been
filed. And the writ
petition 1s
pending
11 M/s Kisan brick | raees During
industry  village inspection,  the
Mahmmodpur brick kiln was
Bhagwandas found closed in
compliance with
the closure order.
The statement has
already been
filed. And the writ
petition 1s
pending
12 M/s A2Z brick | Ahmed Riaz During

work (new name
AR Brick works)

inspection,  the
brick kiln was
found closed 1in
compliance with
the closure order.
The statement has

already been
filed. And the writ
petition 1s
pending

10



C. Report of letter number of brick kilns by the office of Sub-Divisional
Magistrate Sadar in the order of District Magistrate Sir 24 / C.A.D.M.-2025
dated 27.01.2025: - (Annexure-3)

S.No Name and Name of the Current update
address of the brick kiln status/accusation
industry owner/
proprietor
1 M/s: Habib Bike | Mr. Abbas During
Field Village inspection,  the
Bhagatpur Tanda brick kiln was

found closed 1in
compliance with
the closure order.
The statement has

already been
filed. And the writ
petition 1s
pending
2 M/s Fauji Brick | Mr. Kripal Singh | During
Industry (Old inspection,  the
name Yadav Brick brick kiln was
Industry) Village found closed in
Bujpur Asha compliance with
the closure order.
The statement has
already been
filed. And the writ
petition 1s
pending
3 M/s: Habib Brick | Mr Sajid During
Udyog  Village inspection,  the
Saijana brick kiln was

found closed 1n
compliance with
the closure order.
The statement has

already been
filed. And the writ
petition 1s
pending
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M/s: Vishal Brick
Works (Old name
Ganga Brick
Works)
Thirtyadan

Mr. Yakub and
Gajaraj

During

inspection,  the
brick kiln was
found closed in
compliance with
the closure order.
The statement has
already been
filed. And the writ
petition is
pending

M/s: Sabri Brick
Works Village
Belbada

Mr Akram

During

inspection,  the
brick kiln was
found closed 1in
compliance with
the closure order.
The statement has
already been
filed. And the writ
petition is
pending

M/s Huda Brick
Industries Village
Khaikheda

Shri Shuaib Ullah
Khan son of Shri
Avid Ullah Khan

During

inspection,  the
brick kiln was
found closed in
compliance with
the closure order.
The statement has
already been
filed. And the writ
petition is
pending

M/s  Shri  Balaji
Village Mahalakpur
Nizampur

Mr. Shiv Kumar

During

inspection,  the
brick kiln was
found closed in
compliance with
the closure order.
The statement has

already been
filed. And the writ

12



petition is
pending
8 M/s Mushtaq Brick | Bhura During
Works Village inspection,  the
%ﬁiﬁ?f brick kiln was
found closed in
compliance with
the closure order.
The statement has
already been
filed. And the writ
petition 1s
pending
9 M/s National Brick | Mr. Joginder During
Works Village inspection,  the
Mahalakpur brick kiln was
Nizampur

found closed 1in
compliance with
the closure order.
The statement has

already been
filed. And the writ
petition 1s
pending

D. Report of letter number of brick kilns owner in the work of District

Magistrate 24/CA-DM-2025 dated 27.01.2025 by the office of Sub-

Divisional Magistrate Bilari:- (Annexure-4).

S.No Name and Name of the Current update
address of the brick Kiln status/accusation
industry owner/
proprietor
1 M/s Afaq Brick Field | Mrs. Nargis During

Village Seelapur

inspection,  the
brick kiln was
found closed in
compliance with
the closure order.
The statement has
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already been
filed. And the writ
petition is
pending
2 M/s Ala Hazarat | Md. Waris During
Brick Udyog village inspection, the
Tewar Khas brick kiln was
found closed in
compliance with
the closure order.
The statement has
already been
filed. And the writ
petition 1s
pending
3 M/s ASB  Brick | Mr. Vritpal Singh During
Works Village inspection,  the
Sarkada brick kiln was
found closed 1in
compliance with
the closure order.
The statement has
already been
filed. And the writ
petition 1s
pending
4 M/s Dilshad Brick | Mr. Atiq Ahmed During
Works Village inspection,  the
(S:j‘;f};‘l“ brick kiln was
found closed 1n
compliance with
the closure order.
The statement has
already been
filed. And the writ
petition 1s
pending
5 M/s Ghaus-e-Azam | Mr. Waris During
Brick Vé‘ﬁks (I\II)ez inspection,  the
name aus-c-ra . .
Brick Works) Village ?rle kiln W?S
Mohanpur ound closed 1in
compliance with
the closure order.

14



The statement has

already been
filed. And the writ
petition is
pending

M/s Good Friends | Mr. Uwais During

Brick Works Village inspection, the

Kanakapur Doyam brick kiln was
found closed in
compliance with
the closure order.
The statement has
already been
filed. And the writ
petition 1s
pending

M/s Habib Brick | Mr. Imtyaaz During

Field Village Lalpur inspection, the

Hamir

brick kiln was
found closed 1in
compliance with
the closure order.
The statement has

already been
filed. And the writ
petition 1s
pending

M/s Janab | Mr. Bhure Khan During

Choudhary  Brick inspection,  the

Works Village brick kiln was

Majholi Khas found closed in
compliance with
the closure order.
The statement has
already been
filed. And the writ
petition 1s
pending

M/s  Janta  Brick | Mr. Shakir Hussain | During

Works Village inspection,  the

Domghar brick kiln was

found closed in
compliance with

2760
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the closure order.
The statement has
already been
filed. And the writ
petition is
pending
10 M's  Janta Brick | Mr. Intezaar During
Works (New name inspection,  the
Munmun Bmk brick kiln was
Works) Village .
Bachalbhud found closed 1n
compliance with
the closure order.
The statement has
already been
filed. And the writ
petition 1s
pending
11 M/s Jai Gopal Hari | Shri Jaipal Singh During
ll\ljldusfes Udy(])gg-gf( inspection,  the
anokKkamna Tr1c . .
Works (new name brick ~ kiln We.ls
New India Brick found closed in
Field) compliance with
Village Jatpura Jhadu the closure order.
The statement has
already been
filed. And the writ
petition is
pending
12 Kanakpur Brick | Mr. Alim During
Industries Village inspection, the
Laither brick kiln was
found closed 1n
compliance with
the closure order.
The statement has
already been
filed. And the writ
petition 1s
pending
13 Kazi Brick Works | mr tasleem During
(Om  Brick Works) inspection,  the
K{algflepur Pulbara brick kiln  was
found closed 1n

16



compliance with
the closure order.
The statement has

already been
filed. And the writ
petition is
pending
14 Khalal Brick Works | mr ifkar During
Village Sikri inspection,  the
Hussainpur brick kiln was
found closed in
compliance with
the closure order.
The statement has
already been
filed. And the writ
petition 1s
pending
15 Khan Brick Works | Mr. Muntjir During
new name Khan inspection,  the
{Iflicllllallsgtzlisalpur Hamir brick kiln was
found closed in
compliance with
the closure order.
The statement has
already been
filed. And the writ
petition is
pending
16 Khwaja Brick Works | Atiq Ahmed During
Village Lalpur Hamir inspection, the
brick kiln was
found closed in
compliance with
the closure order.
The statement has
already been
filed. And the writ
petition is
pending
17 Kisam Brick | Hazi abdul wajid During
Workers Village inspection, the
Chakfazalpur

brick kiln was
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found closed 1n
compliance with
the closure order.
The statement has
already been
filed. And the writ
petition is

pending

18 Laxmi brick work | Mr. Hariom During
village qutubpur ajju inspection, the
brick kiln was
found closed in
compliance with
the closure order.
The statement has
already been
filed. And the writ
petition 1s

pending

19 Khwaja Brick Works | Mr. Atiq Ahmed During
(Malik Bricks inspection,  the
Works) — Village brick kiln was
Abhanpur found closed in
compliance with
the closure order.
The statement has
already been
filed. And the writ
petition is

pending

20 Manya Brick | Mr. Ajay During
Industry New Name inspection,  the
Bharat Industries brick kiln  was
Village Shahpur found closed in
compliance with
the closure order.
The statement has
already been
filed. And the writ
petition is

pending

21 MH Brick Works | Mr. Shadab During
New Name Kadri inspection, the

18



Bricks Works Village
Dhakia Jumma

brick kiln was
found closed 1n
compliance with
the closure order.
The statement has

already been
filed. And the writ
petition is
pending
22 Mumtaz Brick | Mr Mehndi Hasan During
Works Village inspection,  the
Gajupur Jalalpur brick kiln was
found closed in
compliance with
the closure order.
The statement has
already been
filed. And the writ
petition 1s
pending
23 New India Brick old | Shahid Ali During
name national b‘rick inspection, the
works & - Faizan brick kiln was
Brick Works Village i
Mausampur found. closed in
compliance with
the closure order.
The statement has
already been
filed. And the writ
petition is
pending
24 Noor brick field | Mau Ali Brick kiln is closed

village Lalpur Hamir

during inspection It
was found closed in
compliance with the
order. A writ petition
has been filed by the
kiln  owner. The
statement has already
been filed. And the
writ  petition s
pending
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25

Parveen Brick Works
Village Sabjipur

Mr. Ashq Hussain

During

inspection,  the
brick kiln was
found closed in
compliance with
the closure order.
The statement has
already been
filed. And the writ
petition is
pending

26

Pradhan Brick Works
Village Shekhupur

Mr. Anish Ahmed

During

inspection,  the
brick kiln was
found closed 1in
compliance with
the closure order.
The statement has
already been
filed. And the writ
petition is
pending

27

Prem Industries New
Name Supreme
Brick Field Village
Nagla Gujar

Mr. Prem Kumar

During

inspection,  the
brick kiln was
found closed in
compliance with
the closure order.
The statement has
already been
filed. And the writ
petition is
pending

28

Rafi Turki Star Brick
Field Bharat Brick
Works Village
Chakfazalpur

Mr Tausif

During

inspection,  the
brick kiln was
found closed in
compliance with
the closure order.
The statement has

already been
filed. And the writ

20



petition is
pending
29 Raza Brick Field | Mr. Asif Razan During
Village Masevi inspection, the
Rasulpur brick kiln was
) found closed in
compliance with
the closure order.
The statement has
already been
filed. And the writ
petition 1s
pending
30 Riza Brick Works | Mr. Shakir Hussain During
Village Gadipur inspection, the
brick kiln was
found closed in
compliance with
the closure order.
The statement has
already been
filed. And the writ
petition 1s
pending
31 Royal Brick Field | Mr. Zubair During
I];I?Wk Name  Star inspection,  the
o . brick kiln was
Field Village Chittu found closed in
compliance with
the closure order.
The statement has
already been
filed. And the writ
petition 1s
pending
32 Savara Brick Works | Mr. Farooq During
%er‘i:;k \?v?)Tlfs Faizan inspection,  the
Village Bhiknupar brick  kiln ~ was

found closed 1n
compliance with
the closure order.
The statement has
already been
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filed. And the writ
petition is
pending
33 M.H. Brick Works | Mr Akram During
Village Bhidwari inspection,  the
brick kiln was
found closed in
compliance with
the closure order.
The statement has
already been
filed. And the writ
petition 1s
pending
34 Shiv Brick Works | Mr. Dharamsingh During
Village Mohanpur inspection, the
brick kiln was
found closed 1in
compliance with
the closure order.
The statement has
already been
filed. And the writ
petition 1S
pending
35 Shiv.  Hari  Brick | Mr. Sanjeev Kumar During
Works new name inspection,  the
Mahadev . brick kiln was
Industrles- Village found closed in
Nagla Gujar
compliance with
the closure order.
The statement has
already been
filed. And the writ
petition 1s
pending
36 Shiv. Om  Brick | Mr. Omprakash During
Works ‘New Name inspection, the
%?faﬁé‘éiﬁﬁiﬁ brick kiln was
found closed 1n
compliance with
the closure order.
The statement has

22



already been
filed. And the writ
petition is
pending
37 Shri Krishna Brick | Shri Radheshyam During
Works Village inspection,  the
brick kiln was
found closed in
compliance with
the closure order.
The statement has
already been
filed. And the writ
petition 1s
pending
38 VPS Brick Works | Mr. Riazul Hasan During
New Name Radha inspection,  the
K‘rlshna Brick Field brick kiln was
Village — Abharpur found closed in
Kashi
compliance with
the closure order.
The statement has
already been
filed. And the writ
petition 1s
pending
39 Jam  Jam  Brick | Mr. Jamshed During
Works (Taj inspection,  the
Industries) and new brick kiln was
name shabab Brick .
Field Village found closed in
Hattipur Chittu compliance with
the closure order.
The statement has
already been
filed. And the writ
petition 1s
pending
40 Azahari Brick Field | Mr. Hanif During
Vil}age Hathipur inspection, the
Chittu

brick kiln was
found closed 1n
compliance with
the closure order.

2768
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The statement has
already been
filed. And the writ
petition is
pending
41 Kisan Industries | Shri Babu During
Industry Village inspection, the
Ruppur brick kiln was
found closed 1n
compliance with
the closure order.
The statement has
already been
filed. And the writ
petition 1s
pending
42 MA Brick Works | Mr. Ishtiaq During
Village Kadarpur inspection, the
Masti brick kiln was
found closed 1in
compliance with
the closure order.
The statement has
already been
filed. And the writ
petition 1s
pending
43 Mashrafi ~ Hussain | Mr. Riyasat Ali During
Bricks Works Village inspection, the
Takhtpur Hasha brick kiln was
found closed 1n
compliance with
the closure order.
The statement has
already been
filed. And the writ
petition 1s
pending

4. Itis also submitted that by office letter number 443/CA DM-2024/50 dated
26.09.2024, a letter was sent to the Additional Commissioner State Tax,



Moradabad Zone, Moradabad for cancellation of registration of brick kilns
declared illegal, in continuation of which information has been provided by
letter number P-04-2431/Brick Kiln/2024-25/Additional Commissioner
Grade-1, R.K. Moradabad dated 10 October 2024 cancelling the GST

registration of brick kilns.(Annexure-5)

That it is humbly submitted that full compliance of the order dated
20.01.2025 passed in ON No. 889/2022 Jeetu Yadav vs. UP PRBSE and
others, pending in Hon'ble National Green Tribunal, New Delhi, is being

ensured.

It is further pertinent to note that the notice that in compliance with the order
of Hon'ble National Green Tribunal, strict instructions have been issued to
all the Sub-District Magistrates and Police Officers of the district as well as
the Regional Officer, UP Pollution Control Board, Moradabad, not to allow
the operation of the 71 brick kilns in question under any circumstances and

to keep providing their inspection comments from time to time.

Hence, it is clear from the above that all 71 brick kilns in the Moradabad
district have long been closed and are not in operation at present.
Furthermore, neither is the process of baking raw bricks in these kilns being
carried out, nor is fuel—such as coal or wood—being stored. Consequently,

brick kiln production has been completely halted.

. That the answering respondent reaffirms its unwavering commitment to the
directives of the Hon'ble National Green Tribunal. Every measure
undertaken is meticulously aligned with the Tribunal’s orders to safeguard
public health and preserve the environment. Through rigorous inspections,

prompt remedial actions, and continuous monitoring, the respondent is
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dedicated to ensuring that environmental standards are upheld and that the

welfare of society is advanced, thereby contributing to a sustainable and

healthy ecosystem

THROUGH

Date:04.05.2025
Place: New Delhi

PRIYANKA SWAMI

ADVOCATE
STANDING COUNSEL FOR SEIAA, UTTAR PRADESH

F-13, JANGPURA, NEW DELHI 110014
E-mail:advpriyankaswami@gmail.com
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... APPLICANT
VERSUS
... RESPONDENT

AFFIDAVIT

I, Anuj Singh, aged about 36 years S/o Shri Surendra Singh is presently posted as
DISTRICT MAGISTRATE MORADABAD, UP do hereby solemnly affirm and

state as under:
1. That I am posted as stated above and well conversant with the facts of the

present case and as such competent to swear this affidavit before this Tribunal

’(‘lf'.

\'Khat the accompanying Compliance affidavit has been drafted by our counsel

pon my instructions.

,/¢\' § ’ \
B X

| Tyt the contents of the accompanying Compliance affidavit are true and

O} ; éorrect and the knowledge has been derived from official records and nothing

material has been concealed therefrom.

i
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f
DIJZPONENT
VERIFICATION
Verified on solemn affirmation at Moradabad on this day of 2025,

that the contents of the foregoing affidavit are true and correct to the best of my

knowledge and no part of it is false and nothing material has been concealed

therefrom.

.9 5’1“96[’)/)

Solemmy affirmed tetore me Dy S 'Sa‘.’ﬂ,@.m [éj =3
denonertwho is identified by SrifS at/Km. 2
b sl g * .
Clrek of Su/Smt/Km. .. ..Mateg\\ 2824 DEPONENT
| have satisfied my stafafer&mining the seponent
That he/she under stood the conte 15 of e atiidavit and the
same has been read over 8 exilan €0 Ov me

Revd. Rs .. asfees %
;v KumarGautar QoA

Not~ary/A.d®C§é' b\ '
Regd. Mo.94%3

\Argclabar
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P I‘I.lﬂ of Brick [Village Tohsl [Consent [Show  |Show Remar. |Year of: licabl e Tor not | Whether Site Is [ *Dato of Status Final Date of |Number of[Per Day,EC |Estimatio n GShIN LRSS ACTIVE/NON _ [REMARK

f: Validity ~ |cuuse/ |Cause [k Establish ment line (Zia g CTO sultable as per | Inspection Imposition | Violation | As per. of EC % ACTIVE

) 2 2 Closure  |/Closure Panchaya applicabl @ of EC Days: |Rules (INR)| Amount "

Date t/June 2012) guldeline. : (INR)
(Yes/No) 3 2
" MBD |AH Hrick Ruppur Dilarl Not NA = 2016 [june, 2012 Sitc is not ns  |Nearest No Oparational 06-02-23 1350 6250 | 8437500 | 09AZZPLG352N1Z0 CENTER cancel 7/7/2023
Obtalned per Norms . Habitation - < 7
A qu M, )
brick works)
‘ 5 ]
| MO0 . |Azhari Brick [Hathipur Not NA - 2018 |lune, 2012 _|Site isnot as ?“r..,.:u. No . Operatlonal 06-02-23 1350 6250 8437500 | O9AFZPHE735F12V STATE 27-09-2024
Works Chilty Obtained ) pernorms ~ [habitation . SUSPENDED .
700 M Nearest
. 5 Brick Klin-
. : 300 M i
MBD ~[Sriglhit Brick . .|Gorhl * o JRanin Not |17-12-20° [31:07-22 (1994 Zlla Not.applied for [Habitation Yes - Operational 01-02-23% 130 6250 812509 - | 09AAGFB4615G1L STATE CANCEL
© works | - |Obtained Panchayat renewal of 200 m , M 01/09/2023
. 5 3
MBD |Kisan int Mehmood pur |Kanth Not NW.MNan 30-06-08 |2005 Zila Not applied lor |- Yes - Operational 06-02-23 ' 1350 6250 8437500 | 09CBPPAC462A1ZA STATE CANCEL 01-04-
udyog, Bhagwand as Obtained : Panchayat renewal of . 2020
5 g consent ¢
MDD |M.A. Brick Biloarl - - - 2016 |June, 2012 Site Is not as - No Operational 06-02-23 1350 6250 8437500 |data not found data not found
warkS Mastl per Norms .
MBD |Musarfl Taldhtpur Bilart 4 =t o< N.cum June, 2012 Site Is not as No % Operational 30-01-23 1350 - || 6250 ° 0437500 |09AANFH701181ZN CENTER cancel
Hasnain Hasa per Narms i 14/11/2023

; Brick Works 5

Imep  [vadav)i ntt.  jBoofp Sadar . o - 2015 |june, 2012 Site is not as No Ready to 07-02-23 1350 6250 0437500 |09CKCPD4506)1Z CENTER CANCEL
Udyag (New AShn per Norms operate v 30/06/2020{09/
nisne faafl (0YAAHFFZ3B0P 02/2024)

Inw. Udyop) ¢ 170)

ilmeo  (ZiShan Brick Dulbnpur Tllakar |. = - 2016 |june, 2012 Sita Is not as No Operntional 07-02-23 1350 6250- 8437500 |0YAAUFR412I1H] CENTER CANCEL
WorkS(New  [Patd Jat dwallA per Norms r 20/10/2023
name Gaffar  |Tanda . - .

Rizwan Brick [Afjal
works L

9|MBD [Dilshiad Brick Saidpur Bilavi Closure | 19-07-21 Un_.‘n.:_ 2014 |june, 2012 Site is not as No 02-02023.| Operatio nal 29-01-23 1350 6250 8437500 |09ABNPH2524G1ZQ STATE CANCEL 30~

Works Chittu ter per - 05-2024
Norms . & . .

O{MBD | Gaus-A-Azam |Mohanpu v, Bilavl . Closure | 10-05-19|Defaul 2013|june, 2012 Sile isnot as No 02-02023 | Operatio nal 30-01-23 1350 6250 8437500 09AEFPIS421Q223 CENTER CANCEL 30-11-
Brick Works ter per Norms 2 2023
(New Name- 5 .

Gaus A-I'ak
Brick e
Field) N

[MDD  |Good Friends [Hanakpur Bilarl e Closure | 18-12-17|Defaul 2004 |june, 2012 Site Is notas* No '’ 03-02-23 Ready to . 31-01-23 1350 6250 8437500 owbm_,;v_:.:n.u.Nn STATE 27-09-2024.

Brick Works | Duyam . ter per operate SUSPENDED
3 Norms

|MBD  |Gulbahar bhalnsod Sadar |- Closure | 14-05-18(Defaul 2011|june, 2012 Site Is not as No 03-02:23 | Operatio nal 30-01-23 1350 6250 8437500 | DATA NOT FOUND 0 DATA NOT
Brick Works  |n,Pakbara ter per FOUND
(New name Norms 2
Super
Brick Field)

IMBD |Hubeeb Brick |Bhagatpur Sadar = Closure | 27-04-18|Defoul 2003 }june, 2012 |Site is not as No 03-02-23 | Operatio nal 01-02-23 1350 6250 8437500 09AQAPA2466N22 CENTER CANCELLED ON
Field(old Tanda, ter per norms . Q s APPLICATION
name roshon {Roshanpur \ OF TAXPAYER |3
brick Works) ' DATED

et ) ¥ . 31.12.2023 :
3 ————
o AR R 7 M T M T A B o




ot e
yzs Tubibl brick  [lalpur humeer Bilarl | Closure 19-07-|Delaul 2013 [June, 2012 Site Is notas No 02-02-23 | Operutio nal 03-02-23 1350 | 6250 .| 8437500 DATA NOT FOUND o uALA U
! fNeld 21ijter 5 > per * . FOUND
{ = Norins ¢ ¢
m MBD _|Htind Brick Malimud pur [ Thalwr 30-06-05 |Closure 27.04-18|Defaul} - 2000]Zila Panchay Notnpplied 3 Yes 04-02-23 Rendy to 02-02-23 1350 | 6250 0437500 | DATANOT FOUND [ DATA NOT
Works Lal © ldwa ter . 2 t . |for operate 5 2 . FOUND 5
: rencwal of . ;
consent . 2
~ 6|mMpoD  |Huda Brick Klalicher n Sudar | Closure | 08-02-18[Defnul . 2016june, 2012 Site Is not as No 03-02-23 | Operatlo nal 30-01-23 1350 .| -6250 8437500 | DATA NOT FOUND [ DATA NOT
m Works . ter per Eiie . FOUND
: Norms .
7[mBo  [Janab Maholi Kl Bilarl |- Closure | 22-07-20 Defaul 2011[)une, 2012 Siteis notas No 03-02-23 | operation al 03-02-23 1350 6250 8437500 | 09AAMFIBSITHIZT STATE 27-09-2024,
Chaudhary ter x per . SUSPENDED
_ Drick Works 1 Norms ; 2 K 3 .
_ _lu. MBD  |Janta Brick Domghar Bilark ~ Closure | 14-05-18 Defaul 1994 |june, 2012 m:n is notas No 03-02-23 Ready to © 29-01-23 1350 ‘6250 8437500 | 09AABFJ196UB1ZR STATE 27-09-2024,
_ Works ter per % operate . SUSPENDED
- Norms
»Iu\ MOD. |{Janta =q_n_.» Vachalbh ur  |Dilarl s Closure 06-11-|Defaul 2014 |June, 2012 Site is not as No 02-02-23 Ready to 02-02-23 1350 6250 8437500 098VSPRI6G26GR1IZ1 CENTER ACTIVE LTR NO 1328
Works (Now : 15|ter per Norms operate 1 DT 04-10-2024,
Name- ¥ . 20 DC, CGST, ¢
Munmun 2 1 : mBD wt Afva
Drick Works w e - - -
Kazl : . ; |
e parivar) g i SR
20{mMBD |jay Gopat Jutpura Bilari - Closure | 27-04-18 Defaul 2013|)une, 2012 Site Is not as No 02-02-23 | Operatio nal 02-02-23 1350 [ 6250 8437500 09CXLPR79SBEIZN CENTECR CANCEL
Harl Int Jhade,Mit - |ter per norms 06.09.2023
Udyog & apur Road
Mantkanmna
Brick &
works(New 3 5
Nanmie- New 4 Al .
Indain Brick
. Held) . \
11{Mo0 T:::r_:... talther -ﬂ.,_.:._ Closure 19-07-21|Defnul 2014 |june, 2012 Site is notas No 02-02-23 | Operatio nal 02-02-23 1350 6250 0437500 | 09BKTPASOBEI1ZL STATE CANCEL -
Dricie ter per 04.11.2023
Industrics i) Norms A S S sl 2SS N
22\MBD | itazl Brick Kamalpur Bilari i Closure | 14-05-18 Defaul 2012})une, 2012 Site is not as No 06-02-23 | operation al 31-01-23 1350 6250 8437500 09GUAPKSS17D1ZN STATE CANCEL
Works (Om Kulwadu ter per 09.05.2023
Drick Works) Norms s :
23|MBD [ Khatil Brick Silari vilarl ~ Clusure 19-07-21| Deftaul 2016 [june, 2012 Site No 04-02-23 | Operatio nal 29-01-23 1350 © 6250 4437500 09AAQFKIS89A1ZU STATE 27-09-2024,
Works Husalnpur ter per ¢ x SUSPENDED y
Ao Norms .
24|MBD  [Kkban brick lalpur hamiv ullard = Closure | 19-07-21 Defaul 2019|June, 2012 Site is not as No 04-02-23 c_.n.,.,.:m nal 29-01-23 940 6250 5875000 09AAVFK1211A120 CENTER ACTIVE LTR NO 1328
worles (New ter per - - 0T D4-10-2024,
Name- Z {Norms - DC, CGST,
Khan Int 5 : nuD WY U
Udyop) u 32 z
25(mpp [ Khwala Brick Bilari = Closure | 16-07-22 Delaul 2014|June, 2012 Site isnol as No 04-02-23 | Operatio nal 29-01-23 1350 6250 3437500 09AAOFK3946K1Z0 CENTER ACTIVE . |LTR NO 1328
Warks ter | |per . 4 D 04-10-2024,
i [norms ’ : e DC, CGST, ¥
; ie S - ; Moo % MR
e 4
26{mMBD [ KlIsan Brick Chalcfajat pur, {Dilorl os) Closure | 27-04-18|Defaul 2011 (june, 2012 Sile is notas No 04-02-23 | operation al 31-01-23 1350 6250 8437500 09CBPPAD462A1ZM 0 CANCEL
worls, ; ter per | : R : 01.04.2020
Norms :
27|mBD  |Kisan int Salcmpur Kanth | Clusure | 08-02-18|Defaul 2016|june, 2012 Site is not as No 04-02-23 Ready to 01-02-203 1350 | 6250 8437500 0SAWZPH3164M1Z o CANCEL
Udyog, (New  |Musticam, 3 ter per \ operate g o 29.09.2023
name Mallk j Norms % s 3
3 Drick Works) . ¢
. 28{m8D Laxmi Brick |Kutubpur Ajju{bilart 31-12-16|Closure 16-05-18| Defaul 2011]Zi1a Panchaya Notapplied 2 Yes 04-02-23 Ready to 31-01-23 | 1350 6250 8437500 DOAAEFLB213E12G STATE CANCEL
Fleld ter L for i operate . s 02.00.2020 3
2 4 . renewal of , : | - o
: consent S s .
;s X # =

g P R AT T BT YA e
e 2 N A A S S I MM TSR Y

PR R 7 Y A S Bt T A e S s A




19[MB waja Drick  |Abhanpur Bllarl - Closure | 19-07-21|Default 2016/June, 2012 Site Is not 3s No 05-02-23 | operation al 06-02-23 1350 GLOU | Owarawe | sew messen [@))
! orks | Mallk er _|perNorms K ; Found <t
] rick Works) 3 2
| jo[mep |ManyaEint  |Shahpur pilart | Closure | 19-07-21|Defaul 2014 |june, 2012 Site is not as No 05-02-23 | operation al 02-02-23 1350 G250 | 8437500 | 090ZEPBT172E4ZH CENTER CANCEL
Udyog(New ter per 14.12.2023
namec Bharat Norms
Intt. . :
Udyop)
31|mMBD  |MH Brick Dhnlklya jumn [Dilard .. Closure | 15-06-20{Defaul 2012 |june, 2012 Slte Is not as No 05-02-23 | Operatio nal 31-01-23 1350 6250 8437500 | 09AYZPA2843G3221 CENTER CANCEL
works, (New - ter (her 2 24.10.2023
i mme Kadri Norms
k 3 Brick Works) :
k! 32|M80  [Mohamnad Tellpura, Near|Kanth .. Closure | 23-02-1S Defaul 2014|june, 2012 Site Is not as No 05-02-23 | Operatio nal 01-02-23 1350 6250 8437500 data not found o data not
.n" Ahmad S/o Umrikala ter per Norms found
{ Srl Ahmad
¥ Jamil, (New =
Name N.S.
intt, Udyog) :
33|MBD  |Mohd. Yalkub Sahibgnnj Thakur | 31-12-1G|Closure 27-04-18| Defaul 2011|Zl1a Panchaya [Notapplicd Yes 05-02-23 Ready to 1350 6250 | 8437500 09ACVPH2872ZA1 (] CANCEL
Drick Field dwa ! ter t for operate ZH 21.08.2023
i (New Name renewal of
warsl lntt. consent
Udyog & 5
Kamal Brick
Fleld) 7
34/mB0 oz Brick |Gazupur, Bilarl % Closwre | 19-07-21 Defaul 2014 |June, 2012 Site is notas No 04-02-23 | Operatio nal 04-02-23 1350 6250 0437500 09AAZFM109881ZV STATE 27-09-2024,
Works Jalalpur ter per SUSPENDED
Norms
35|mBD Mustak Brick sadar o Closure 08-02-18 | Defaul 2014 |june, 2012 Site Is not i No 04-02-23 | Operatio nal 30-01-23 1350 6250 8437500 109ABEFM1469N12Q CENTER ACTIVE LTI NO 1328
Indusirios, ter per ; DT 04-10-2024,
R Norms N DC, CGST. .
3 L % Moo Y U
36|Mmo0  |Nasir Brick Deva, Nanth = Closure | 27-04-18 Defaul 2011 {June, 2012 Site is not No 04-02-23 | Operatio nal 01-02-23 1350 6250 143750 NOT MIGRATED (1] NOT
Worlis (New | Noorpur Road ter per Norms MIGRATED IN
. |name- X 3 GST
International { .
Brick Worl) 5
37|{MBD  |Nasir Int Talipura kanth | Closure | 18-10-16|Defaul 2014|june, 2012 Site is notas No 05-02-23 | Operatio nal 01.02-23 1350 6250 8437500 |09BOOPA2334L12P CENTER CANCEL
Udyng, |haqdadpur ter per % 26.05.2028
Norms
38|mBD |New India Mousham pur |Bllarl - Closure 27-04-18| Default 2003{June, 2012 Slte Is not as No 05-02-23 | Operatlon al 31-01-23 1350 6250 8437500 09BRQPRBB60OM1Z) CENTER CANCEL
Drick Fleld ( er per Norms 08.11.2023
‘ Old Name 1 3
Natlonal Brick ;
g Works & Falzan ..
Drick Works)
39|MBD [National Nijaupur, Sadar 31-12-18|Closure 19-07-21|Defaul 2006 [June, 2012 Site is not as No 05-02-23 Ready to 31-01-23 1110 6250 6937500 |NOT MIGRATED IN NOT 5
i prick Works, |Agwanpur, ter per Norms operate GST MIGHATED IN
: GST :
a0|MBD  |Noor Brick Lalpur Hamlr Bilarl R Closure | 18-12-17 Delaul 2017 |June, 2012 Site is not as No 01-02-23 | Operatio ual 29-01-23 1350 6250 8437500 0JAAQFN5615G1ZY CENTER ACTIVE LTR NO 1328 :
Field, ter per DT 04-10-202
'y . Norms DC, CGST.
: mup Y 4R
| 41|mMBD |Parveen Sabjipur Bilarl o Closure | 16-05-18 Defaul 1998|june, 2012 Site Is not as No 01-02-23 | Operatio nal 03-02-23 1150 6250 8437500, NO GSTIN
prick Works Umari, ter per
: Norms

B e o E IR

R e RIS A B g i




v, -

50

. as No 01-02-23| Readyto Ub-uL-L3 Ca3av E T cm
42lmBo  |Pradhan Shekbupnra |Dlart |, [Closure | 19-07-21|Defaul . 2016{june, 2012 m_nn.m is not opddict
. |rick worts : ter Nikas : . .
4 . % NTER v LTRNG 1328
tas No 11-02-23 | Operatio nal 02-02-23 1350 6250 9437500 | 09AEUFS935IR1ZK CE
23|meo |Premint  ° |Nagla Gujar  |Dilarl & Closure | 25-02-15|Defaul i 2013|june, 2012 .n.._a-” Isnota ; P ot 04102024,
|udyog(New : ter ; _—‘Oq_..- ne DC, CGST,
name 3 : MDD W N
Supreme £ P
Drlck Fleld)
7 -02- u 1-01-23 1350 6250 8437500 |09ADAFDS136H1ZM CENTER CANCEL 3
2a|MBD | Rah Turkl Chakfazal pur |Bilarl o ~ |Closure | 18-01-17|Defaul 2016|June, 2012 Site Is not as z:. 01-02-23 | Operatio nal 31-01 U,
‘ star Drick . |ter ; ﬂn..
Fleld (Bharat 3 g
Brick «
Works) S £
e Y NCEL
i 45|MBD |Raza Brick Masevl, Bilarl & Closure | 27-04-18|Defaul 2016{June, 2012 Site Is not as No 01-02-23 | Operatlo nal 30-01-23 1350 6250 8437500 | 090LBPR2616L12S STATE waQS e
i Field, rasulpur, i o ter 2 _ |ver : .07..
) Norms =
46/MBD  |Rizwi Brick  [Trikhud Thalwr |. Closure | 27-04-18| Defaul 2010 |june, 2012 Site is not as No 02-02-23 Ready to 05-02-23 1350 6250 08437500 | 09AJOPBI592R1Z1 ] : Nun)n__“ e
| Worls dwa ter per operate ‘ - .11,
. Norms
e 3 N
47(MBD |Riza Brick _[Cadipur Bllari | Closure | 16-05-18|Defaul 2016 |june, 2012 Site is not as No 02-02-23 | Operatio nal 30-01-23 1350 6350 8437500 | 09AITPH66070123 CENTER ACTIVE rcu.”—g“.“.uuuhua
. Worlcs, ter per % 1 -
J Norms 8 oc. n“rw«.
KR ; ¥ MDD i
:
| 43|MBD |Royal Brick  |Chittapur Bilari . Closure | 23-06-15|Defaul 2014 |june, 2012 Sitc Is notas No 02-02-23 | Operatio nal 05-02-23 1350 6250 6437500 | 09AECFS7808G1ZC CENTER ACTIVE LTRNO 1328
s DT 04-10-2024,
Fleld, (New ter per . ot Gast
name Star . Norms .
brick fleld) : g % Mmoo T Afte
49|MBD [Sabara Brick |Bhikanpur Bilari - Closure | 20-06-18|Defaul 2014|june, 2012 Site is notas No 02-02-23 | Operatio nal 31-01-23 1350 6250 8437500 | 09AAGFFIB05NIZT CENTER . ACTIVE LTR NO 1328
Works(Ncewna ter per DT 04-10-2024,
me Falzan Norms . F DC, CGST.
Drick ; : mup &t A
Worlts) - . & -
50/MBD }Sabri Brick Belwara, Sadar . Closure | 18-01-17|Defaul 2014 |june, 2012 Site is notas No 02-02-23 | Operatio nal 01-02-23 1350 - 6250 8437500 | 09ACQFS7794D178 CENTER Cancal{20-09-
Works ter per 2017
= Norms :
51;MBOD |SH Brick Bhirwarl uitarl =t Closure 19-07-21|Defaul 2016{junc, 2012 Site Is not as No 02-02-23 | Operatio nal 02-02-23 1350 6250 8437500 | 09BRKPB17090126 STATE 27-09-2024,
waorks ter per g SUSPENUED
Norms & .
52{MBD [Shahpurint |Shahpur Kanth 3 4 Closure | 15-05-19{Defaul 2016|June, 2012 Site Is not as No 05-02-23 | Operatlo nal 07-02-23 1350 6250 8437500 | 09BCZPR7974N1ZY STATE CANCEL, (1]
Udyog Abdulwar | ter ; - 7 05-10-2024
53|MBD Modapatti Kanth |, Closure | 03-02-18|Defaul 2008|june, 2012 ' [Site-ds not as No 05-02-23 | Operalio nul 05-02-23 1350 { 6250 8437500 09758904002 CANCEL [}
ter b | kg 30.09.2009
1 [Norms -
54|MDBD  {Shiv Brick Mohanpur Dilarl - Closure | 19-07-21|Defaul 2016{June, 2012 Site Is not as No 05-02-23 | Operatio nal 05-02-23 1350 6250 8437500 |0SADDFS8607F1ZW CENTER CANCEL
Works ter per : 13.11.2023
Normns
55|MBD  [Shiv larl Nagla Gujjar  (Bilari .. Closure | 19-07-21|Defaul 2019|june, 2012 Site Is notas No 05-02-23 Ready to 02-02-23 940 6250° | 5875000 | 09CPQPGO267L12C CENTER CANCEL
Ineleke ter per p operate 14,11.2023
Worlis(New Norms
name =
Mahadev - . - -
Intt, Udyog) - -
56{MDBD |Shiv Om Chatupuv Bilari 30-09-14|Closure | 27-04-18|Defaul 2009 |Zila _..n...n__mf- Jcn applied Yes 105-02-23 | Operatio nal 02-02-23 1350 6250 8437500 | 09BNJPA3716N1ZS CENTER CANCEL
Brick Worls ter t for . 11.10.2023 )
renewal of A A
(Hewname consent
Newstar - i - ;
brick works) )
- . L ] 2011 |june, 2012 [SitcIsnotas No 05-02-23 | Operational | 02-02-23 1350 6250 | 8437500 |0YANEPV9I780D12E STATE 27-09-2024,
Shrl Krishma  [Samaspur Bilarl | Closure | 25-02-15 W.w_.!. ; June, per SUISPENDED 3
R g Works Norms
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3 -02-1 -02- 6250 8437500 |NOI MIGRATED 1IN sanes \ 5
- . = No 05-02-23| Ready to 05-02-23 1350 R
s vi Balajl Mehlakpur,* [sadar | Closure | 22-07-20|Defaul 2011 |June, 20 uperate GST MRGRATED ¢ '_
y ter . . | GST |
riclk Nizamur, ry 1 CANCEL t ~
. B z % 255N126
= tapplied Yes 05-02-23 Ready to 02.02-23 1350 6250 #437500 | 09BEBPO7 "
59|m mitra Urlck |[Kundesara | Thalr | 30-09-16{Closure | 14-05-18 Delaul 2010 w:w Panchaya ”“. upp! e 17.09.2022 w
orles, e = venewal of ,_
consent T CENTER ACTIVE - |LTRNO 1328
¢ | Yes 05-02-23 Ready to 02-02-23 1350 6250 0437500 | 09ACRPF1169N1Z0
60[MBD  [TaSllm Brick [Va)idpur Thakur 14-05-18|Defanl 2003 |2iln Panchaya "_‘:_ applied ¢ i a_un_.<=nn. 0T 04-10-202¢
Work(New Atayan Road  [dwa ter t e_..ﬂin_ of DC, CGST,
name Bharat e ’ Mo oY A
Driclc consent
worls) . A
. . 0 7. TATE CANCEL
Gr{Mon [V kel VIL Amarpare [Biloel . Closure | 25-02-15|Defaul 2014 |june, 2012 Site Is notas No 01-02-23 Ready to 02-02-23 1350 6250 6437500 | 09IXUPST0BIOIZK 5 o7 08,2020
Work$ (New  |KaShi ter per Norms operate o
Nnme Radhn : '
Irishan Driclc . ) :
Field) o
62(MBD  [Vishal Brick  |Thirlyadan  |Sadar  |.. Closure | 08-02-18|Defaul 2013{June, 2012 [Site Is notas No 01-02-23 | Operatio nal |  01-02-23 1350 { 6250 | 8437500 |09CPKPSA957MIIR STATE CANCELLED ON
Works. (Old ter per APPLICATION
Name Sri Norms : OF TANPAYER
Gauga X DATED
Bricle Worls) ) 30.11.2023
f
63|MBD  |Zam Zin Hathipur Bilarl .. Closure | 18-01-17|Defaul 2014|June, 2012 Site Is not as No 01-02-23 | Operatio nal 31-01-23 1350 6250 8437500 | D9HEDPSG049B1ZA CENTER CANCEL ,_
Brick Works  |Chittu ter per Norms 14.11.2023 |
(0ld name
Taj Int Udyog .
& New Name-
Shabab Drick .
el )
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